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[Placed in Library. See No.
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Notification of the Ministry of Home
Affairs

THE MINISTER OF STATE Iy THE
MINISTRY OF HOME AFFAIRS
(SYED SIBTEY RAZI): Madam, I lay
on the Table, under sub-section (3) of
section 22 of the Central Industrial
Security Force Act, 1968 a copy (in
English and Hindi) of the Ministry of
Home Affairs Notification G.S.R. No.
352, dated the 29th July, 1995 publishing
the Central Industrial Security Force
(Amendment) Rules 1995. [Placed in
Library. See No. LT-8408/95}
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Report and Accounts (1994-95) of the
Indian Renewable Energy Development
‘Agency Ltd., New Delhi and M.O.U.
between Govt. of India and the -said
Ageéncy.

SHRI P.J. KURIEN: Madam, I lay on
the Table a copy each (in English and
Hindi) of the following papers:—

(i) (a) Eighth Annual Report and
Accounts of the Indian
Renewable Energy
Development Agency Limited,
New Delhi, for the year 1994-
95, together with the Auditors’
Report on the Accounts.

{b) Review bv Government on the
working.  of the above
Company. {Placed in Library.
See No. LT-8519/95]

(ii) Memorandum of
Understanding between
Government of India (Ministry
of Non-Conventional Energy
Sources) and Indian
Renewable Energy
Development Agency Limited,
for the year 1995-96. [Placed in
Library. See No. LT-8520/95]



